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THE DEPUTY-MINISTER IN THHE ,
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.

(b) 50 per cent of the service of
casual labour who have attained
temporary status, rendereq after

1.1.61, is counted for pensionary bene-
fits if the incombents are absorbed in
service ag regular Railway employees.

(¢) Reference perhaps is regarding
the casual labour working on projects
who are granted 1/30th of the scale
of pay plus dearness allowance after
180 days of continuous service, Such
casual labour are not entitled to
bensionary benefits as they are not
granied temporary status.

Side-Effect of anorectic drugs

7704. SHR1 S.M. KRISHNA: Wwill
the Minister of HEALTH AND
FAMILY WELFARE be pleaesd to
state:

(a) whether Government are aware
of flourshing market for some weight
reducing  agents technically called
auorecitc drugs in the country and
their adverse side effects; and

(b) if so, what action Government
Propose to take to contro] these weight
reducers which constitute a  Dpublic
health hazard?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) it is likely
that there may be a demand for weight
reducing agents. Anorectic agents are
substances that supress appetite or the
sensation of hunger Anorectic agents
are not a completie treatment
for obesity; they must be considered
only as an adjuvant to other treat-
ments,particularly as an ald to accep-
tance of a reduced energy intake.
The common side-effects usually
Teported are  nausea, diarrhoea
headache, dizziness and gedation. Other
side-effects reported include dry mouth,
flatulence, ghdomingl discomfort, cons-
tipation, fatigue and skin rash.
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‘ {b) Anorectic drugs should be taken
under medical supervision. Under the
Drugs and Consmetics Act and the
Rules thereunder anorectic drugs are
required to be sold only against pres-
cription of a Registered Mecdical Pra-
ctitioner, The chemists who sell these
drugs to the consumers are required
to record, at the time ot supply, parti-
culars such ag the serial number of the
entry, the date of supply, the name
and address of the prescriber
the name and address of the patient,
the name of the dug and the quantitv,
the name of the manufacturer of the
drug, its batch number and the date
of expiry of potency if anv,
the signature of the qualifieq person
by or under whose  supervision
the medicine was supplied, in the pres-
cription register specially maintained
for the purpose and the serial number
of the entry in the register entered cn
the prescription.

Number of Trains running in Bhav-
nagar Division of Western Railway

7705. SHRI MOHAN LAL PATEL:
Will ithe Minister of RAILWAYS te
pleased to state:

(a) the number of i{rains running in
Bhavnagar Division of Western Rail-
way;

(b) the number of passengers iravel-
led in Bhavnagar Division of Weslern
Railway in the years 1971, 1975 and
1980;

(c) whether it is a fact that the num-
ber of passengers reduce year by year;
and

(d) if so, the reasons therefor?

THE DEPUTY--MINISTER IN THE
MINISTRY OF RALIWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) On Bhavnagar Division, g
total of 92 trains are scheduled to run,
including 10 Mail/Express, 48 Passen-
ger and 34 Mixed trains.
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(3 The pumber of passengers origl-
nating cn Bavnagar Division in 1971-
72 was 21.7 millions, while in 1975-78
and in 1980-81, it was 17.3 and 17.7

millions respectively;

(¢) Only in 1975-76 in comparision
with 1971-72,

(d) Due to disruption of train ser-
vices on Jetalsar-Porbandar section,
continueq drought in 1874-76 and
cyclonic storm affecting forth of
Saurashtra in 1975-76; etc.

New Scheme to Provide Medical
Facilities in Raral Areas of West
Bengal

7706. SHRI DAULAT SINH JADE-
JA: Will the Ministerof HEALTH AND
FAMILY WELFARE be pleased to
slate:

(a) whether Government are aware
that the Government of West Bengal
hag formulated and launched a new
scheme to provide medical facilities
in rural areas of their State;

(b) it so, the details of the scheme
laanched; and

(c) whether Government propose to
introduce that scheme throughout the

country for the benefit of rural popula-
tion of the country?

THE MINISTER IN THE MINISTRY
OF HEALTH AND FAMILY WELFARE
(SHRI NIHAR RANJAN LASKAR):
(a) No.

(b) and (c¢). Do not arise.

Techno-Economic Survey for Coach.
ing Terminal Facililies at Asansol

7707. SHRI MOHAMMED ISMAIL:
Will the Minister of RAILWAYS be
rleased to state:

(a) whether Government are
aware that after repeated represen-
{ationg the Ministry of Railways
sanctionedq Techno-Economic Survey
for the Coaching Terminal Facilities
at Asansol;

(b) if so, whether the survey team
has submitted its report in this re-
gard; and
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(2) if not, the reasons for the
delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The survey proposed
by Eastern Railway has been inclu-
ded in the Budget for 1980-81.

(b) The survey is in progress and
report in expected to be received by
August, 1981.

(c) Does not arise.
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Construction of Booking Office of
Amritsar Railway Stiation

7709, SHRI R. L. BHATIA: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whether the work on construc-
tion of a Booking Office, a waiting





